In compliance of directions af Hen'ble the Chief Justice, a special drive for expeditious disposal of mare than 10 years old cases was undertaken in ail the courts of Rajgasthan,
as a result of which substantial number of such old casas have baen disposed of as reflected below:

STATEMENT SHOWING THE WEEKLY DISPOSAL OF MORE THAN 10 YEARS OLD CASES FROM 23.12.2019 TC 18.01.202¢
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